Declaration of Assets and Liabilities
Year 2021

, IMW@WCLV, son/daughter/wife of AMJEE*//(UMQY
o TaP3ged ..o l.c.c.uen.. Years, belonging to Bibax. Legisdotive. ardembdy
: service and presently working as ...ﬂfflﬁﬁ....a,ffcnaﬂmn.'/’... ....................................................................

Mﬁyz herein below the details of the assets (immovable, movable, bank balance, etc.) of myself, my

{ryr spouse and dependents*

W A Details of movable assets
,p;ﬁ’al (Assets in joint name indicating the extent of joint ownership will also have to be given)
/Q‘/.f Sr. Description Self Spouse Dependant-1 Dependant-2 Dependant-3
{7@3, “1 No. Name(s) Name Name Name
< \
e
W i Cash = SE
&S L looo- Wi Nl NIL NIL
(ii) | Deposits in
A%%l Banks, Financial 5 B R
Institutions And
2|% Non-Banking Jeoo0 NI . NIL NTL Klor {;
Companies
(iii) | Bonds, 2
Debentures and : :
Shares in s | 8 NTL NTL NZL NI

companies i
|
|

(iv) | Other financial
institutions,

e T Nzl |NTE |- NEL T NTE

Policies, etc

(v) | Motor Vehicles

(details of N it NTL NTL NIL N-EL:

make, etc)

R e foayomyll
weight and ! 5347()4’0 NIL NZL NIL A{IL

value)

(vii) | Other assets,

such as values N Tt NIL NIL SNl NIL—

of claims/
Interests

Note: Valueé of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in
respect of listed companies and as per books in the case of non listed companies should be given.

* Dependant here means a person substantially dependent on the income of the employee.

T PR



A ; in jolnt ownership indicating the extent of folnt ownership will
also have ' RN
-1 [ Self | Spouss | Dependant-1 nemnﬁant-? | Dependant-3
’)ﬁ* ismia(S). | Name Mama | Etc. Name
INILINTL [ NI | zo | NI
'NIL NIL |NIL | NIL | NIL
(ili:]r: -_
(NIL{NTL| NTL | NTL | NTL
: valua
(iv) .H;)us&ﬁ / Apartments, ;
R
- Lacation(s)
- Survey /door NILY NIL | NTL | NTL ML |
Extont (Total | .
feasur rement}
-Current market
{v% : athers{suchas 'NIL NLL NIL NIL NIL

,lnterest in gropem} :

| fq‘S ""“"’"“" '.‘a,';‘;;?.r?:;mm:%ﬁ ‘"’a?.‘-"i‘fa“ﬁ"“zf.‘.""‘
: ftment (s)
T AT AR R 0551
NITL NTL
Y dues ’Eﬁiie Fﬁnan'*:s
dealing %ggh ggfemment NTL NTL
accommodation . o e
(b} dues to departmants '
| dEaling with stipgly of N 33 L NTL
hz?i%ﬁj w%%h Uppl «fsrts 7
na with's :
g pply NIL N

Wl K




(d) dues to departments B!
dealing with telephanes % ,N I L NIL
gs:} dues to departments
ealing with gowvarnment >
transport (including N _:E L N I /55

. aircraft and helicopters)

(Fy Other dues, If any NIL VTL

s

{b} (i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Incomea Tga'-c ﬁ;etfm HYM pK47 371A
filed. Give also Pérmanent
Account Number (PAN]] .
{1y Wealth Tax [Also
Indicate the assessment ; s
year upto which Weaith NI I N T L
Tax return filed.] : S e
(I} Sales Tax [Only in 4T ‘
case of proprietary Mkl N g 0 S
business] e Gaas
(iv} Property Tax s TR 1

GPF/CPF/PRAN No. i~ 110175365692 ‘ J
Gender =7 ikl |
Date of Birth

ol# ol ]2]o]o o] wommrwm

Class/Group - | C '

{A/8/C)

e * [BIHAY lEGIsLAtIVe Asseombly ]
{Full Name e.g. B.A.S.-Blhar Administrative Service,

B.5.5.- Bihar Secretariat Service etlc.)

Home District i NHLH NDA

I heraby declare that the above defai{s are true to the best of my
knowledge and belief.

Signature .&}LW&‘}’C’/M O niiats
Name of Employea: .SHUBHAM. KUK

Place:. fodno e Designation: (f] Eice, .&HQHGﬂC&Jﬂ s
Date: [07AZ A0k .. pepartment:.BIN0 LoGIALALING Ass@mbly
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



